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National ComPanY Law Tribunal

Block No.3,6th floor, c.c.o. comptex, Lodh-i Boad, New Delhi-119999---,

File No. 10[53/2016-NcLT / ?o i' 7' 7 o 63 Datet -1, .r0.2o22

OFFICE ORDER

TheHonblePresident,NationalCompanyLawTribunal(NCLT)'ispleasedtore-
constitute the Internal Complaint Committee in terms of section 4 of The sexual Harassment

ofWomenatWorkPlace(Prevention,ProhibitionandRedressal)AcL2013forNCLT
ChandigarhBenchcomprisingofPresidingofficerandMembersasunderwhowillhold
office for a period not exceeding three years from the date of their nomination:-

Presiding Officer : Dr. Deepti Mukesh, Member (Judicial)

Members : Sh. S.K. Dash, Member (Technical)

: Ms. Nfumala Vincent, Assistant Registru (IC)

: Ms. Eshna Kumar, Advocate

Copy for information and necessary action tor -

PS to Hon'ble President, NCLT.
PPS to the SecretarY, MCA, New Delhi.
All Hon'ble Members, NCLT.
ilr. n""fti l4"f.esh, Hon,ble Member (fudicial), Presiding Officer, Internal Complaints

Committee.
Sh.S.K.Dash,Hon,bleMember(Technical),Member,InternalComplaintsCommittee.
Ms. Nirmala Vincent, Assistant Regijtrar (IC), Member, Internal Complaints

Committee.
7. Ms. Eshna Kumar, Advocate, Member, Internal Complaints Committee'

8. PS to the foint Secretary, MCA, New Delhi'
9. Regishar, NCLAT, New Delhi.
10. Ofiicers and Employees of All NCLT Benches'

11, The Honorary Secretary, NCLT Bat Association'

12.TheHonora:rySecretary,Punjab&HaryanaHighCourtBarAssociation'Chandigarh'
13. The Honorarry Secretary, NCLAT Bar Association, New Delhi'
14.ROCcumOL,lstFloor,CorporateBhawan,PlotNo'rl-B'Sector27-B'PIN-150019'

Chandigarh.
t5. The Inititute of Chartered Accountant of Indi+ ITO, New Delhi'
15.TheICSLICSIHouse,22InstitutionalArea,Lodhiroad,NewDelhi-110003.
17. NCLT Website and Notice Board.
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(Anupam Lahlri)
Secretary, NCLT

1.

2.
J.
4.

5.

6.


